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CENTRAL ADMINISTRATIVE TRIBUNAL. 
PRINCIPAL BENCH, NEW DELHI 

OA N0.3424/2001 ~ 
New Delhi, this the 1st day of January,. 2002 W 

HON."BLE SH. V.K.MAJOTRA, MEMB~R (A) 
HON"BLE SH. KULDIP SINGH, MEMBER (J) 

Sh. Gajendra Pal Sharma, 
S/o Late Sh. S.N.Sharma, 
Dairy Supervisor, 
Delhi Milk Scheme, 
West Patel Nagar~ New Delhi-110008. 
R/o F-20, Patel Nagar I, 
Ghaziabad (U.P.) 201001. 
(By .Advocate: Sh. S.C.Luthra) 

Versus 

Union of India Through 

Applicant 

The Secretary, Ministry of Agriculture, 
(Department of Animal Husbandry & Dairying) 
Krishi Bhawan, New Delhi-110001. 

2. The General Manager,. 
Delhi Milk Scheme, 
West Patel Nagar. 
New Delhi-110008. . . . . Respondents 

By Sh. V.K.Majotra, Member (A) 

Heard counsel for applicant. 

2. This application has been made seeking · directions for 

grant of second financial upgradation to the applicant in 

terms of Assured Career Progression Scheme daated 9.8.99. The 

applicant is stated to have completed 24 years on 26.7.2001. 

Whereas the first financial upgradation was accorded to him on 

26.7.2001, it is claimed that he was eligible for grant of 

second financial upgradation on that date. The applicant made 

r-ep resen tat ion in this behalf on 12.3.2001 (Annexure A-5) but 

there has been no response from the respondents. 
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3. On consideration of the facts stated abovep in our view 

·the ends of justice would be duly met if even at this stagae 

Resp.2 General Manager~ Delhi Milk Scheme is directed to 

dispose of applicant~s representation dated 

Annexure A-5 by passing a reasoned and detailed order within a 

stipulated period. Accordingly, we direct Resp. 

dispose of applicant"s representation dated 12.3.2001. 

(Annexure A-5) by passing a reasoned and detailed order within 

a period of 45 days from receipt of communication of these 

orders. If the applicant remains aggrieved by respondents, 

order on his representation~ he shall have liberty. 

disposed of in the above terms. 

( Kb::~H) 
Member f~~ 
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( V.K. MAJOTRA ) 
Member (A) 
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